zI TEM NO. 106 COURT NO. 9 SECTION |V
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ClVIL APPEAL NO(s). 6337 OF 2003
NATI ONAL FERTI LI ZERS LTD. & ORS. Appel | ant (s)

VERSUS

SOWI R SI NCH

(Wth office report )

WTH CGivil Appeal NO 464 of 2004
(Wth office report)
G vil Appeal NO 465 of 2004
(Wth office report)
Cvil Appeal NO. 466 of 2004
(Wth office report)
Cvil Appeal NO 467 of 2004
(Wth office report)
G vil Appeal NO 7575 of 2005
(Wth office report)
Date: 27/04/2006 This Appeal
CORAM :
HON BLE MR JUSTICE S. B.
HON BLE MR JUSTICE P. P.
For Appellant(s) M.
For Respondent (s) M.

Respondent ( s)

was called on for hearing today.

SI NHA

NAOLEKAR

Bhaskar P. Gupta, Sr. Adv.
M. CGhanshyam Joshi, Adv.
M. Sanjiv Kumar Saxena, Adv.

M. Partha Sil, Adv.

D nesh Kumar Garg, Adv.(NP)
M. Ashok Mathur, Adv.

M. Devendra Singh, Adv.(NP)



UPON hearing counsel the Court nmade the foll ow ng
ORDER
Lear ned seni or counsel started hi s argunent s at 11
.15 a.m and concl uded at

12. 20 p. m Thereafter, M. Ashok Mat hur , | ear ned counsel started his argum
ents and concl uded at

12.30 p. m

Arguments concl uded. Judgnent reserved.

(Meenu Set hi) ( Khushi Ram

Court Master Court Master



